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In the High Court Of Himachal Pradesh

Case No : First Appeal From Order (MVA) No.157 Of 2013

ICICI Lombard General Insurance Co. Ltd APPELLANT

Vs

Sar Chand & Others RESPONDENT

Date of Decision : 15-07-2021
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Hon'ble Judges : Tarlok Singh Chauhan, J

Bench : Single Bench

Advocate : Jagdish Thakur, Rita Goswami, R.K. Bawa, Ajay Kumar Sharma

Final Decision : Disposed Of

Judgement

Tarlok Singh Chauhan, J

1. Learned Counsel for the parties jointly state that the matter in issue has been
compromised between the parties, as against the award, amounting to

Rs.7,60,000/-alongwith interest @8.5%, the respondents/claimants have agreed
to accept an amount of Rs.7,10,000/-alongwith interest @8.5% and

the remaining amount of Rs.50,000/- alongwith proportionate interest @8.5%
would be remitted to the Insurance Company. Their statements are

taken on record.

2. Consequently, the appeal is disposed of and the award in question is modified
to the extent that as against the total award of Rs.7,60,000/-, the

claimants are held entitled to the total compensation of Rs.7,10,000/- alongwith
interest @8.5% from the date of petition till its realization and

proportionate interest thereafter.

3. As regards the remaining amount of Rs.50,000/ - , the same shall be remitted
to the appellant-Insurance company along with proportionate interest
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@ 8.5% by remitting the same to its bank account, the details of bank accounts
be furnished by both the parties within two weeks in the Registry of

this Court.

3. The appeal stands disposed of in the aforesaid terms, leaving the parties to
bear their own costs, so also the pending application(s), if any.
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